Central Administrative Tribunal, Lucknow Bench, Lucknow
Original Application No.247/ 2005
This the 15™ day of September, 2005

HON’BLE SHRI SHANKER RATY, MEMBER (J)
HON’BLE SHRI S.P. ARYA MEMBER (A)

1. Pradeep Shukla, aged about 38 Years, son of Shri Vishnu Chandra Shukla,
presently posted as Junior Engineer-II (Works), under the Senior Section
Engineer (Works), Northern Railway, Charbagh, Lucknow.

2. Suneel Kumar Singh, aged about 40 Years, son of Shri Mahendra Kumar Singh,
posted as Junior Engineer-II (Works), Under the Senior Section engineer (Works),
Northern Railway, Banaras. '

3. Ravindra Nath Chaturvedi, aged about 37 years, son of Shri S.N. Chaturvedi,
presently posted as Junior Engineer-II (Works), under the Senior Section
Engineer (Works), Northern Raiway, Banars

4.  Kamta Prasad Sharma, aged about 48 years, son of Late Ram Nohore, presently

posted as Junior Engineer-II (Works), under the Senior Section Engineer (Works),
Northern Railway, Banaras. '

' Applicants.

By Advocate: Sri S. P. Singh.
Versus

1. Union of India through its Secretary, Ministry of Railways, Government of .
India, New Delhi.

2. Chairman, Railway Board, New Delhi.

The General Manager, Northern Railway, Baroda Bouse, New Delhi.

4, Divisional Railway Manager, Northern Railway, Lucknow Division,
Lucknow.

(P8

' Respondents
By Advocate: Shri Praveen Kumar for Shri M.K. Singh.

ORDER(ORAL

By Hon’ble Shri Shanker Raju, Member (J)
Applicants, who have been accorded pay scale of Rs. 5000-8000 w.e.f. 1.11.2003

seeks scale from 1.1.96 i.e. from the date of recommendation of the Vth Central Pay
Commission.

2. A representation preferred for the aforesaid relief has yet to be disposed of.
We dispose of this O.A. with a direction to the respondents to dispose of the
representation of the applicant by a detailed and speaking order = within 2 months from

the date of receipt of copy of this Order. O.A. stands disposed of . No costs.

(S.P. ARYA) (SHANKER RAJU)
MEMBER (A) . : MEMBER (J)

HLS/-



